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Improvement Trust  On the site ol 
the mosque, a show room has been con- 
strutted and is being used as such. On 
the first floor a prayer hall with Mujra 
and lavatory have been constructed 
and the stairs to the prayer hall are 
yet to be constructed. The first floor, 
which is a mosque,  is intended lor 
prayer purpose.

(c)  Tbe Punjab Wakf Board has re
ported that the site of the mosque is 
being made use ol as a restaurant and 
not as a bar.
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‘Beldars’ under Trivandrum Central 
Division of C.P.W.D.

5089. SHRI BHOLA MANJHI: WU1 
the Minister of WORKS AND HOUS
ING be pleased to state:

(a) whether some Beldars under 
Trivandrum  Central  Division  of
C.P.W.D. have been posted to work 
in Divisional and Sub-divisional offi
ces at Trivandrum;

(b) if so, whether the pay of these 
Beldars are being charged to works 
at Trivandrum Airport; and

(c) if so, the reasons therefor?

THE DEPUTY MINISTER IN THB 
MINISTRY OP WORKS AND HOUS
ING (SHRI DALBIR  SINGH):  <a>
and (b). No Beldar  whose pay is 
chargeable to Airport at Trivandrum 
has been posted to work in Divisional 
and Sub-Divisional Offices at Trivan
drum.

(c) Does not arise,
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F*et of Chairman, UG.C.

5091.  SHRI DALIP SINGH Will the 
Minister of EDUCATION,  SOCIAL 
WELFARE AND CULTURE be pleased 
to state:

(a) whether the post of the Chair
man, University Grants Commission, 
has been lying vacant tor about six 
months;

(b) whether the name of a person, 
who was not selected on earlier occa
sions to hold this post is being con
sidered; and

(c) the reasons for not filling the 
vacancy »o far?

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
{PROF. S NURUL HASAN) (a) Yes. 
Sir.

(b) No, Sir.

(c) In view of the importance of 
the post it is necessary to make selec
tion with due care.  The matter  is 
under consideration.

JUtoetfltB « Nitrogen*** Fertiliser te 
States

5092. SHRI S. N. SINGH DEO: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) the tots) production of nitro
genous fertiliser in the country;

(b) the demand and requirements 
of the nitrogenous fertiliser in the 
States and allocation made thereof to 
States during the current year;

(c) whether there is a short supply 
of that fertiliser to the Gujarat State;

(d) if so, the quantity of short sup
ply and the ressons therefor; and

(e) the action taken by Government 
in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION  (SIIRI  PRABHUDAS 
PATEL)- (a) The total production of 
nitrogenous fertilisers during 1̂74 75 
in the country m terms of nutrients is 
expected to be 12 lakh tonne.s

(b) The lequuements of the States 
are assessed twice a year, once before 
each cropping season, The  require
ment* for the Kharif 1975 season have 
been âsesed and the requirements for 
Rabi 75-76 season will be assessed tn 
June July, before the  start of the 
.season. For Khartf. 1075, the  gross 
requirements of nitrogenous fertilisers 
has been assessed to 13.60 lakh tonnes 
A total quantity of 8 38 lakh tonnes of 
nitrogen has already been allotted to 
the States for the  February—April 
quarter.  Further allotments will  be 
made m the third week of April, 1073.

(c) Yes, Sir.

(d) A total of 5600 tonnes ol N has 
been supplied to the State during the 
month of February, 1975 against  s 
proportionate  commitment  of 17S00 
tonnes of N. The shortfall in supply 
is due to lack of demand in the State.

(e) The State Government has been 
requested to take steps for ensuring 
the lifting of the fertUiiti* allotted to 
that State.




